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THE UH TIH HC RT TGU AH I
(HIGH COURT OF ASSAM, NAGALAND, MIZORA M AND ARUNACHAL PRADESH)

No. HC.VII-17 I 2OO4 I 4388 I A

Smti layashree Bora,

It. Registrar (Vigilance),

Gauhati High Coutt,

Guwahati.

Smti. Nirmali Talukdar,

District & Sessions Judge,

Kokrajhar. -d\
Dated Guwahati, the /L MaY,2024.

Sub:- casual leave.

Ref:- LetterNo'DlK./I-5120241t004,dtd'18'05'2024'

Madam,

With reference to the above, I am directed to inform you that you have-been

granted casual leave on L7,O5.2O24, as prayed for. The Addl. District & Sessions Judge

(rrc1, xot<ralnar, and in his absence, the next senior most Judicial officer available at the

itation will be in charge of your Coutt and Office in your absence'

Yours faithfullY,

e dl-
]T. REGIST RAR (VIGI]LANCE)

Memo No. HC.Ytl-17 I oo4l43 9lA. d )-Lz-at- LsL<ated
Copy to:

( The Project Manager, Gauhati High Court

JT. REGISTRAR (VIGILANCE)
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